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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been autho­
rised by the Committee, present this hundred and Seventeenth Report 
of the Estimates Committee of the Second Lok Sabha on the Action 
taken by Government on the recommendations contained in the Fifty­
Fourth Report of the Estimates Committee (First Lok Sabha) on the 
Ministry of Defence--Ordnance Factories (Organisation and Finance). 

2. The Fifty-Fourth Report of the Estimates Committee was 
presented to the Lok Sabha on the 28th March, 1957. Government 
furnished their replies indicating action taken on the recommendations 
contained in this Report between the 11th February and 3rd October, 
1960. The replies were examined by a Study Group of the Estimates 
Committee on the 24th November, 1960. 

3. The Report has been divided into five Chapters: 
I-Report. 

II-Recommendations that have been accepted by the Govern­
ment. 

III-Replies of the Government that have been accepted by the 
Committee. 

IV-Replies of the Government that have not been accepted by 
the Committee. 

V-Recommendations in respect of which final replies of the 
Government are still awaited. 

4. An analysis of the action taken by Government on the recom­
mendations contained in the Fifty-Fourth Report (First Lok 
Sabha) is given at Appendix I. It would be observed therefrom that 
out of 55 recommendations in the Report, 31 % of the recommenda­
tions have been accepted by Government and replies in respect of 40% 
of the recommendations have been accepted by the Committee. Of 
the rest, the replies in respect of 14% of the recommendations have 
not been accepted by the Committee while final replies to 15% of the 
recommendations have not yet been received in spite of special remind­
ers. 

NEW DELHI,· 
March 6, 1961. 
Phalguna 15, 1882 (Saka).· 

(v) 

H. C. DASAPPA, 
Chairman, 

Estimates Committee. 



CHAPTER I 

REPORT 

In paras 15 to 18 of their Fifty-Fourth Report (First Lok 
Sabha) the Committee observed that the newly created Defence Pro­
duction Board, by its very composition and absence of autonomous 
powers, could hardly be expected to serve the purpose for which it was 
recommended by the Baldev Singh Committee. They felt that the 
question of bringing the Organisation of Ordnance Factories unde~ a 
company system of management or under a statutory corporation 
need~ to be reviewed and examined afresh by Government. In case 
it was decided that the company system was not practicable for Ord­
nance Factories, a statutory and autonomous Board analogous to the 
Railway Board was commended for adoption. In para 49, the Com­
mittee further recommended that the feasibility of handing over the 
OrdnanCe Factories producing non-war-like stores to the then Produc­
tion Ministry (now Ministry of Commerce & Industry) for being 
managed under the Company system so as to facilitate the enlargement 
.of their scope for production of a larger variety of stores be examined. 

2. In reply, Government have stated that the Defence Production 
Board has since been redesignated as the Defence Minister's Produc­
tion Committee on the lines of Defence Minister's (Army), (Navy) and 
(Air Force) Committees and that its composition and functions re­
vised. The matters arising out of the deliberations of this high level 
body, particularly in respect of indigenous production of defence stores 
~nd equipment, received immediate attention of the Government. In 
regard to the adoption of Company system of management for 
·Ordnance Factories, the question was stated to have been examined 
by a Departmental Committee which decided against it on grounds of 
secret nature of work involved in the production of defence stores; the 
work being dissimilar to that done in the civil production is that it had 
to be done at any cost and could not be linked up with the profit and 
loss account; administrative complexities and accountability to Parlia­
ment etc. The question of conferment of autonomous powers on the 
Defence Production Board and running the Ordnance Factories on the 
lines of Railway Board was also stated by the Ministry to be linked up 
with the general question of having internal financial advice for the 
Defence Ministry which was separately under consideration. As to 
the desirability of transferring control of Ordnance Factories producing 
non-war-like stores to other civil Ministries, it has been stated that the 
matter was gone into by the Defence Production Planning Committee 
and it was decided to continue the existing arrangements. 



2 

3. In this connection, the Committee would invite attention to' 
paras 6 and 7 of their 80th Report (Second Lok Sabha). In para 6 
they expressed themselves in favour of continuing the departmental 
form of organisation for Defence Undertakings having a strategic or 
security bias. In para 7 of that Report they recommended the 
appointment of an expert committee to examine the whole question 
and to advise the Government on the principles which should 
determine the appropriate form of organisation for the various types 
of undertakings. They trust that after the expert committee recom-
mended in para 7 of the 80th Report ibid had gone into the matter of 
appropriate form of organisation for Public Undertakings, Government 
would consider the desirability of having a suitable form of organisa-
tion, other than departmental, for Ordnance Factories not having a 
strategic or security bias. 
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APPENDIX I 

Analyais of the action taken by GOfJernment on the recommendation" 
contained in the Fifty-Fourth Report of th~ Estimates Co..,,>nittee (Firs r 
Lok Sabha). 

I. Total number of recommendations 

2 Recommendations accepted by Government : 
Number 
Percentage of Total 

3. Recommendations not accepted by Government but 
replies in respect pf which have b.een accepted by the 
Committee. 

55 

~urnnber 22 
Percentage of Total 40% 

4. Recommendations to which replies of Government 
have not been accepted by the Committee ' 

Number 71 
Percentage of Total _ . 14% 

5. Recommendations to which final replies of Govern­
ment have not been received : 

~urnber 8i 
Percentage of TOlal 15% . 

• 
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